
POST OFFER PUBLIC ANNOUNCEMENT TO THE EQUITY
SHAREHOLDERS OF

 CONFIDENCE TRADING COMPANY LIMITED (CTCL)
Registered Office:  2-C, 2nd Floor, Ram Mansion No. 367, Pantheon Road, Egmore,

Chennai - 600008 Phone No. +91-44-4355227/229, Fax +91-44-28194595,
Email id: ctclimited@live.com Corporate Office :B1-402, Shahnai Residency, A.B.Road,

Indore-452001 (M.P.) Tele fax No. 0731-2510040, Email id: ctclimited@live.com
This Post Offer Public Announcement (this "Post PA")  is being issued by Comfort Securities Ltd (the Manager to the Offer)  on behalf of Taranya
Project Pvt. Ltd (hereinafter referred to as the "Acquirer" or "TPPL") and this post PA is in continuation of, and should be read in conjunction with the
Original Public Announcement dated January 21, 2011, and the Letter of Offer dated 11th March 2011, issued/sent by on behalf of the Acquirer pursuant
to and in compliance with the Regulations 10 and 12 of the Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers)
Regulations, 1997 and subsequent amendments thereto (the "SEBI (SAST) Regulations').

This Open Offer is made by the Acquirer to acquire up to 10,000 Equity shares of face value of Rs. 10/- each of the Confidence Trading Company Limited
("CTCL" or "Target Company")  representing 20% of total issued, subscribed and paid up capital  of the Target Company ("Offer Size") at a price of
Rs. 10/-  (Rupees Ten Only) per fully paid up equity share ("Offer Price")  payable in cash.

The details required to be notified under the SEBI (SAST) Regulations following completion of the offer are as under :

1. Name of the Target Company : Confidence Trading Company Limited

2. Name and Address of the Acquirer : Taranya Project Pvt. Ltd
Regd. Off.:  9, Botawala Building, 3rd Floor, 11/13, Horniman Circle, Fort,
Mumbai-400 001.
Tel No:  022- 22662150
Email :  mnj272@gmail.com

3. Name of Manager to the offer : Comfort Securities Ltd

4. Name of Registrar to the offer : Purva Sharegistry (India) Pvt. Ltd

5. Offer details

a)   Date of Opening of the Offer : March 17, 2011 (Thursday)

b)   Date of Closing of the Offer : April 5, 2011 (Tuesday)

6. Details of the acquisition:

The Acquirer represented by its board of Directors accept full responsibility for the information contained in this Post PA and  also
for fulfilling its obligations as laid down in the SEBI (SAST) Regulations.

This Post Public Announcement will also be available on SEBI website at www.sebi.gov.in.

Date: 08.04.2011Place : Mumbai

COMFORT SECURITIES LTD.
SEBI Registration No. INM000011328
A-301, Hetal Arch, Opp Natraj Market,
S. V. Road, Malad (West),
Mumbai - 400 064.
Tel nos.:  022- 28449765/28449766
Fax no.:  022 - 28892527
Contact Person :  Mr. Sarthak Vijlani
Email:  sarthak@comfortsecurities.co.in
Website :  www.comfortsecurities.co.in

TARANYA PROJECT PVT. LTD
Regd. Off.:   9, Botawala Building, 3rd Floor, 11/13, Horniman Circle,
Fort, Mumbai-400 001
Tel No: 022- 22662150 and the
Email :  mnj272@gmail.com.

   Issued by the Manager to the Offer :        For and On Behalf of the Acquirer :

S.No. Particulars Proposed in the Offer Document Actuals

(i) Offer Price:

Fully Paid-up Equity Shares Rs.10/- per fully paid up equity share Rs. 10/- per fully paid up equity
 share of Rs.10/- each  share of Rs.10/- each

Partly Paid-up Equity Shares Not Applicable Not Applicable

(ii) Shareholding of Acquirer(s) before MOU / P.A. NIL NIL NIL NIL

(iii) Shares acquired by way of SPA or Market Purchases 36,500 73.00 36,500 73.00

(iv) Shares acquired in the Open Offer 10,000 20.00 NIL NIL

(v) Size of the Open Offer (No. of shares multiplied by

Offer Price per Share)                                         Rs. 1,00,000/-                                                               NIL

(vi) Shares acquired after PA but before 7 working days

prior to Closure Date, if any. Nil Nil Nil Nil

(vii) Post Offer Share Holding of Acquirer(s) (ii+iii+iv+vi) 46,500 93.00 36,500 73.00

(viii) Pre & Post Offer Shareholding of Public Pre Offer   Post Offer Pre Offer Post Offer
13,500 3,500 13,500 13,500

(27.00%) (7.00%) (27.00%) (27.00%)

Number (%) Number (%)

  7. Status of Escrow Account : Balance amount lying in the Escrow is yet to be released to the Acquirer.

  8. Payment of Interest, if any : Not Applicable

  9. Status of Investor Compliances received, if any : Nil


